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Datad ¢ 25 MAY 1988
APP ] 573
LICATION NO .2 / 87(F)
W.p. NO. L . '» ) /
Aol icent : ; gspbhdent |
s Smt A, Venkatalakshmemsa : V/s The Sang'b—emt-r u of Post Officss, :
I South Division, B'lore & 2 Ors L
o ' ;
1. Smt A, Vankatalakshmaﬁma 4. The Popst Mester Gasneral
Postal Assistent Karnateka Circle
Jayanagar Head Post Office Bangalore -~ 560 001 '~
Bangalore = 560 041 : .
naster 5., The Director General eof Post Offices
2. Shri M, Raghavendra Aghar : New Delhi - 110 001
Advocate ' i
1074-1075, Banashankari 1 Stage 6.  Shri M,S. Padmarajaish
Srasenivasanaqar II Phase Contral Govt. Stng Counssl
Bangalore ~ 560 050 ’ High Court Building

_ Bengalore - 560 001
3. The Senior Supsrintendsnt of
- Post Officas
South Division
Bangalore =~ 560 041

¥ .
L
W ; Subject ¢ SENDING COPIES OF ORDER PASSED BY THE BENCH
' Please find enclosed herewith the copy of GRDER /8% SORPERIID GRIER
passed by this Tribumal in the above said application on .24-5~B§
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® In the Central Administrative
: Tribunal Bangalore Bench,
Bangalore

ORDER SHEET

} Application No-.. S ‘-' 3 corecveneee - OF 19877 (F)
Applicant Respondent

St A Venked@lak s hmamna \/'.s The Sy . S‘\\PAV 03 past 03ices,
Sowunin D\VV:\ ; B lve & 2 0w

Advocate for Applicant Advocate for Respondent
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